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The Minister of Biate In the Minis-
try of Defence (Shri B. B, Bhagat;:
(a) Out of the 4 new Ordnance Factor-
ies approved for establishment afier
the occurrence of the Emergency in
1902 two have started producuaoun.
There are two more factories, nameiy
New Vehicle Factory at Jabalpur aaa
Accelerated Freeze Dried (Meat) Fac-
tory at Hazratpur near Agra which
are under erection.

(b) No, Sir.
(e) Does not arise.

Report of the Enquiry Committee oun
Small Newspapers

*726. Shri Bibhuti Mishra:
Shri K, N. Tiwary:
Shri Mohan Swarup:

Will the Minister of Information
and Broadcasting be pleased to refer
t0 the reply given to Starred Quesion
No. 71 on the 27th March, 1967 and
state further gction taken by Govirn-
ment to implement the recommenda-
tions contained in the Report of the
Enquiry Committee on Small News-
papers?

The Minister of Iaformation and
Broadcasting (Shrl K. K. 3hah): The
Enquiry Commitiee on Small News-
papers made 145 recommendatious in
their Report. Decisions taken in .es-
pert of 30 were laid on the Table of
the House on 27th March, 18967. Deci-
gions in respect of 81 recommendauuns
are laid on the Table of the Houre
now. ({Placed in Library. See No.
LT-782/67]. The remaining 34 recom~
mendations are being processed 1n
consultation with the concerned Union
Ministries, State Governments, Press
Organisations and othor intercste.

Cantonment Boaras

*727. 8hri Kanwar Lal Gupta:
shri R. 8. Vidyarthi;

Will the Minister of Defence be
pleased to state:

{a) whether in view of the persisn-
ent demands for democratic function-
. Dexrds, Govern-
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ment have since reviewed the policy
regarding the seats hitherip filied by
nomination of Military Officers by the
nomination of civilians, which is per-
missible under s.ction 13 of the Ca-
ionment Act, 1924;

(b) if go, the decision taken in the
matter; and

{c) if not, how Government justify
the nomination of Military Officers tu
the Board in the local administration
when the Board’s jurisdiction 1s essen-
tially in tho civil areag in cantonments
and the military Officers are expactad
to be conversan: with the local civic
necessities?

~

The Minister of State in the Minis-
try of Defence (Shri B. B. Bhagat):
(a} In 1957, Government of India, with
a view to further demaocratise the
Cantonment Administration, decided to
Lring about parity batween the elected
and nominated members in all Class I
and Class II Cantonments by keeping
one of the nominated seats vacant
No further review has since been
made in this respect.

(b) The question does not arise.

(c¢) The jurizdiction of the Canton-
ment Board extends over the whole
of Cantonment area for functicns de-
fined in the Cantonments Act, 1824.
Provisions for nomination of Military
Officers in the Cantonment Board
have been made keeping in view the
nature of the Cantonments a8 military
stations. Government have ulready
taken steps to ensure maximum pussi-
ble participation of elected members
in the administration of civil sreas as
under:

(1) As pointed out ubove Im
answer tg claugse (a) above,
parity has been brought about
between elected and nominat-
ed members of the Canton-
ment Board;

(ii) The powers of civil area com-
mittee in the matter of con-
trol over buildings, issue of
trade licence, ett. have ‘boan
eninrged;
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(iii) Assessment Committee deal-
ing with the aasessmont of
houge tax has been reconsti-
tuted with a majority of eject-
ed members, Vice-
President of the Cantonment
Board ai30 acts as Chairmaun
of the Assessment Committee;
and

(iv) During temporary absence ot
. the President of the Canton-
ment Board the Vice-Presi-
dent has been authorised to
preside over the meetingg of

the Board,

Construction of Roads by China near
Bikkim Border

*720. Bhri R. 8. Vidyarthl:
Bhri Atam Das:
Shri D. C. Sharma:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that the
Chinese are busy round the clock con-
structing and widening the roads near
Sikkim

(b) whether it is also a fact that
reports have been received from
Bhutan indicating hectic road building
activities In the areas facing North-
Western Bhutan; and

(e) if wo, the precautions taken by
the Government to meet the threat?

The Minister of State in the Minks-
try of Defence (S8hri B, R. Bhagat):
(a) and (b). Government have re-
ports that the Chinese have been im-
proving existing roads and bridges and
constructing new ones across the
boundary with Bikkim and Bhutan.

() Such developments are closely
watched, constantly reviewed and
taken note of in our defence planning.
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wrareit wt Tfigeany W wmr

*730. vt ww(w Tayg wiifiur :
off '@ duE yWw

wr dXfow-wrd st ag TaTd o
T w3 iy :

(w) fead fagift arr arfwear
A E; T

(«) = qa fallfl it &
&l & 1w & ey glaarriw ¥ g
o afewmm & ?

sfrew sl (st vt fieg) :
(%) §fs fo¥ amn s -fed
qifeem ¥ arg s areft gdy
®Y ITHECAN T §, 70T FIEIH
qarw GF (g1 oAl §1 E-E g
& AT H AT A g AT W wEF A
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Deportation of Indian Businessmen
from Malawi

*73L. Shri BsBurao Patel: Will the
Minister of External Affairs be plaased
to state:





